IN THE HIGH COURT OF ORISSA,
CUTTACK

CC Applications Notified for compliance of

court fees/removal of defects.

Date

08.01. 2026

Date of Court Fee Notify
. APPllcatlon APPLEantlsoeci fication

INOT READY CASES

Xerox fee = 2026
1 74317/2025 |12.09.2025 P(C)/8764/2023 L D SAHOO |Rs6.00/-,
01-08
Ready fee =3%*6
Xerox fee =
Rs11.00/- 2026-
2 94230/2025 (21.11.2025 C)/8764/2023 L D SAHOO Ready fee 01-08
=3*11
Xerox fee =
Rs28.00/- 2026-
3 96258/2025 (28.11.2025 SA/362/1999 P NAYAK Ready fee 01-08
=3*28
Xerox fee = 2026
4 97908/2025 (03.12.2025 P(C)/24617/2011 B DAS Rs2.00/-
01-08
Ready fee =3*2
Xerox fee =
Rs19.00/- 2026-
5 97980/2025 (03.12.2025 P(C)/3948/2021 J DEHURY Ready fee 01-08
=3*19
JYOTI Xerox fee = 2026
6 100695/2025|12.12.2025 P(C)/22418/2019 |RANJAN Rs4.00/- 01-08
NAYAK Ready fee =3*4
Xerox fee =
Rsl6.00/- 2026-
7 104988/20251|23.12.2025 P(C)/35420/2020 |S NAYAK Ready fee 01-08
=3*16
Xerox fee =
Rs15.00/- 2026-
8 104991/2025(23.12.2025 C)/35697/2020 |S NAYAK Ready fee 01-08
=3*15
Xerox fee = 2026
9 104995/2025(23.12.2025 C)/33821/2021 |S NAYAK Rs6.00/-,
01-08
Ready fee =3%*6
Xerox fee = 2026
10 |197/2026 05.01.2026 CRLMC/375/2020 G SUNDARA [Rs2.00/-,
01-08
Ready fee =3*2
Xerox fee =
11 [266/2026  [05.01.2026 |WA/432/2022 B D Rs5.00/-, 2026
BISWAL 01-08
Ready fee =3*5
Xerox fee = 2026-
12 |278/2026 05.01.2026 C)/12113/2013 |G C JENA Rs6.00/-,
01-08
Ready fee =3*6




Xerox fee
Rs15.00/-, 2026-
13 1610/2026  |06.01.2026 |WP(C)/448/2017  |L K NAYAK | C-2- "0 01-08
=3%15
2026-
14 [824/2026  [07.01.2026 |WP(C)/29835/2025 A K NAYAK 108
2026-
15 [826/2026  |07.01.2026 |WP(C)/10938/2025 |K C NAYAK 01-08
2026-
16 [827/2026  [07.01.2026 |ABLAPL/14567/2025 K SAHOO 108
M K 2026~
17 [828/2026  |07.01.2026 |CRLMC/1762/2024 | o 108
3.00,3*%3 2026~
18 [830/2026  [07.01.2026 |CMP/2075/2025 T K BARIK |- -7~ oo 01-08
7.00,3%7 2026-
19 [832/2026  |07.01.2026 WP (C)/23267/2025 |T K BARIK |- 1> 0108
DOCUMENT
AVAILABLE IN 2026~
20 1963/2026  (07.01.2026 WP (C)/17765/2016 [B K DAS  [[n " oo "eon (0070
TO BE PAID
DOCUMENT
AVAILABLE IN 2026-
21 |965/2026  |07.01.2026 |WP(C)/17006/2018 |B K DAS | u " oo toon 00”00
TO BE PAID
DOCUMENT
AVAILABLE IN 2026-
22 |967/2026  (07.01.2026 WP (C)/13785/2019 |B K DAS  [jno" o oo (007
TO BE PAID
D K 44.00,3%44.00 [2026-
23 |971/2026  |07.01.2026 WP (C)/6062/2004 | . s 0108
D K 63.00,3%63.00 [2026-
24 1972/2026  |07.01.2026 [WP(C)/950/2012 |l .o s 0108
DOCUMENT
B N AVAILABLE IN 2026-
25 |975/2026  [07.01.2026 |SA/137/1980 MUDUL T DMS, COURT FEE |01-08
TO BE PAID
2026-
26 982/2026  |07.01.2026 |BLAPL/11541/2025 |A K SAHOO 01-08
2026-
27 |984/2026  |07.01.2026 [WP(C)/35001/2025 |J P KAR 0108
M R 2026-
28 |988/2026  (07.01.2026 |ABLAPL/1532/2025 | = .o 0108
2026-
29 989/2026  |07.01.2026 WP (C)/27460/2024 |T BAG 01-08
2026-
30 [993/2026  |07.01.2026 WP (C)/37705/2025 |R PRADHAN 01-08
A K 2026~
31 |994/2026  |07.01.2026 |[RVWPET/197/2025 [, o 01-08
DOCUMENT
AVAILABLE IN 2026-
32 [1017/2026  |07.01.2026 WP (C)/28463/2013 |S K SAMIM [Lu o oo, ® oo 1077 00
TO BE PAID
133 |1019/2026 |07.01.2026 |RSA/201/2016 M D DOCUMENT 2026-




BISWAL AVAILABLE IN 01-08
DMS, COURT FEE
TO BE PAID
DOCUMENT
AVAILABLE IN 2026-
34 11021/2026 |07.01.2026 |WPC(OAC)/757/2016 M K NAYAK DMS, COURT FEE |01-08
TO BE PAID
35 |1022/2026 |07.01.2026 |WP(C)/36645/2025 |A K JATI égfgg
36 |1023/2026 |07.01.2026 |WP(C)/15330/2025 |S SAHU égfg;
37 11024/2026 |07.01.2026 |WP(C)/35987/2025 |P K NAYAK égfg;
R K 2026-
38 [1026/2026 (07.01.2026  |ABLAPL/10191/2025 |0 " . 0108
P. K. 57.00,3*57 2026-
39 11051/2026 |07.01.2026 |CMP/1115/2025 . SAPER. LESS 0108
4.00,3*4 PAPER |2026-
40 |1280/2026 |08.01.2026 |CMP/1347/2025 P K DASH | ~co 01-08
READY CASES
P. K. 10.00,3*10 2026-
41 1105020/2025(23.12.2025 |CMP/1243/2025 EmHENA PAPER. LESS 01-08
P K Xerox fee = 2026
42 1106524/2025(30.12.2025 |CMAPL/274/2019 Rs3.00/-,
MALLICK 01-08
Ready fee =3*3
Xerox fee =
Rs19.00/-, 2026-
43 |225/2026 05.01.2026 |WP(C)/3948/2021 |M R SAHOO Ready fee 01-08
=3%19
SRIKANT N ~
44 1646/2026  |06.01.2026 |WP(C)/37219/2025 |[KUMAR 4.00,3%4 PAPER 12026
LESS 01-08
BARIK
MANOJ
* —
45 |649/2026  |06.01.2026 |CRLMC/5672/2025 |KUMAR 3.00,3%3 PAPER 12026
PANT LESS 01-08
3.00,3*3 2026-
46 1820/2026 07.01.2026 |ABLAPL/10/2026 J P KAR CAPERLESS 01-08
3.00,3*3 2026-
47 1821/2026 07.01.2026 |ABLAPL/19/2026 J P KAR APERLESS 01-08
2.00,3%*2 2026-
48 1822/2026 07.01.2026 |ABLAPL/8/2026 J P KAR CAPERLESS 0108
5.00.3*%5 PAPER |2026-
49 1829/2026 07.01.2026 |ABLAPL/21/2026 J SAHOO LmSs 0108
J R 3.00,3*3 2026-
50 [833/2026 07.01.2026  |ABLAPL/15082/2025 | . CAPERLESS 01-08
4.00,3%4 2026-
51 1983/2026 07.01.2026 |CRLA/1226/2025 J P KAR CAPERLESS 01-08
S K 19.00,3*19 2026-
52 1986/2026 07.01.2026  |ABLAPL/12271/2025 |2 o= PAPER. LESS 01-08
4.00 , 4*3.00 |2026-
53 11027/2026 |07.01.2026 |ABLAPL/15088/2025 /P S DAS DONNLOAD copy lo1-08
|54 |1043/2026 |07.01.2026 |ABLAPL/5918/2024 [BINDU 3.00,3*3 PAPER 2026~




SAGAR LESS 01-08

SWAIN
55 |1045/2026 [07.01.2026 |cCRLMP/1465/2025 oo ..~ [>-00r3"3 PAFER 80267
56 1050/2026 [07.01.2026 |aprapL/33/2026  Remoaw |3:00r373 PAPER 2026-

e LESS 01-08
57 1052/2026 [07.01.2026 |CRLMC/5658/2025 |o° °° R 2zes
58 |1071/2026 [08.01.2026 |BLAPL/11889/2025 |>. 2 |0 2zes
59 1202/2026 |08.01.2026 |CONTC/5973/2025 |\ =~ 2 agr T8 PRFER 120207
60 |1204/2026 [08.01.2026 |ABLAPL/15011/2025 5- f« ~  |2:00/374 PAFER 20257
61 |1205/2026 [08.01.2026 |CRLMC/5665/2025 5= b« =~ |2-09,373 PAFER 2026
62 |1207/2026 [08.01.2026 | ABLAPL/7438/2025 (o~ K. =~ |2:00,374 PAFER 2020
63 |1208/2026 [08.01.2026  ABLAPL/14267/2025 h- 5. =~ |2:00,373 FAFER 2020
64 |1226/2026 [08.01.2026 |WP(C)/190/2026 o iNnAM|3-00, 373 PAFER 2926
65 |1228/2026 (08.01.2026 |CRLMC/5560/2025 (o~ M- |4.00/374 PAFER 80267
66 |1344/2026 (08.01.2026 |ABLAPL/15004/2025 R.K.DAS  |2-000°"% 2zes
67 |1349/2026 [08.01.2026 | ABLAPL/15043/2025 R.K.DAS |1 20r>" 5 2ze
68 [1351/2026 08.01.2026 |ABLAPL/15044/2025 R.K.DAS  |o:o0r3"3 cze

PAPERLESS

NIC




